
Oentral Administrative Tribunal 
Princioal. Bench ofo 
CP No.172/2004 In 
OA No38/200 

New Delhi this the 24th day of May,  2004 

Hon'ble Shri V.K. Majotra, Vice Chairman (A) 
Hon'ble Shri Kuidia Singh., Member (3) 

Ram Roop, S/a Shri. Moti Lal 
Workinç as S..0..M, in the Const, 
Deptt. SE, (b') Construction, 
Anand Vihar, New Delhi. 

Jasvinder Singh S/a Shri Harkishan Singh 
R/o Z-953, Rani Bagh, 
Sakur Basti, New Delhi. 

-Applicants 
(By Advocate: Shri M..K, Bhardwaj) 

Ve r s u S 

Union of India & Urs. 

1.. Rajiv Ranjan 3aruhar 
General Manager 
Northern Railway 
Baroda House, New Delhi., 

2. Dr. P.K. Goel 
Divisional Railway Manager 
DRM Office, Northern Railway, 
New Delhi. 

-Respondents 

Learned counsel for applicants seeks and is 

alloed to withdraw this OP with liberty to file at 

the appropriate time. 

(Kul ip Singh) 	.. 	 (VK. Majotra) 
Member (3) 	 Vice Chairman (A) 




